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SUBJECT'- Foruarding of copies of the Ordeirs passed by
the Central Administrative Tribunal, Bangalore.
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PleaseA find enclosed hereuith a copy oF the.
URDER/&T“Y DRDER/INTERIN URDER/, passed by this Trlbunal )
in the above mentioned application(s) on_J30.(Q 9§ s
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- - . CCﬂtGAL aonxu:sraarxvc TRIBUNAL
| o BANGALORE acncn ,
ORIGINAL IPPLICATIDN uo.1021/93

TH;SVTHE 30TH DhY OF‘DECEABER.1993 :
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, Sri P.G. ﬁyyappan, - L h R . o
Aged 51 -yéars, =~ . L o -

" $/0 Sri P.A. Govindan, . SR '
B. Kettehalli, - : : ]
Hassan, . _eee lpplicant

~.(By Advocate.Dr, M.S. Nagareje)

. Vs,
1. The Suporintending Englnaer,.
..Bangalore Centrel Circle,

"CoPellDe .CGO ConpleX,.branangala.
Bangalore. '

2, Thl_Director General ot‘ﬂpgka’
Centrel Public Worke Departient,
‘Nirmen Bhavan, New Delhi.

. 3. tUnion of xﬂdi‘.

‘ represented by i
Secretary to Government, R
Ministry of Urban Desvelopment,” - .
Nirman Bhavan, New Oelhi.

4. Sri K.Y Dhangmajayan, .
Assistent Engineer,
Mysore Centrel Division,
C.P V.0, Nyabro. :
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- ORDER

N fﬁf ' - ‘
é - ) f‘Thg mattar was heard for some ti-;:- Dr. M.S. Nagarsja
I%Q-Cubniti‘yhaf apagt froa the points referred 1n the representation
N kzaiz?‘\sﬂ2éfﬂ2&1993, .against the tranafer order dated 16.12. 1993, the
S Iigg5t uould also taks to submit that his transfer at this stago

1n'£hauaiddlé:oﬁ-&he*écaddwicﬁjéar will sspiously inconvenienca him.
.The applicaent undertekes to give a datailod representation within a'
week bringing out the pointg"aiso for consideration by the départhent.
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If he submits such a representation within e week, thabnaae'and
also the repressntation dated 24,12,1993 should be disposed of

Qy tha department within a fortnight fmnm the dete of racaipt of

“ euch rnpnaaentation and till such diepobal, the trnnlfem order
. /
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! é is not\to_bo 1mplemantod.
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~ ‘The matter is disposed off €inally with the ebove
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